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[ENGINEERING

H. SANJEEV KUMAR AGGARWAL,| CS COMM-2493/2022 [RAVIDER KUMAR WADHWA VS |VIDYA SAGAR ANDj15.11.2022 01.09.2023 290 ICONTESTED  [------ e [Suit for Recovery
IDISTRICT JUDGE (COMMERCIAL] [MUNICIPAL CORPORATION OFSANJEET MALIK
ICOURT)-01 [DELHI
ICS COMM-3046/19 ISAMANVYA INFRASTRUCTURENN.U. AHMED AND ANKIT[24.12.2019 INO 05.09.2023 1351 ICONTESTED |-~ == ISuit for Recovery
[LTD. VS. DELHI JAL BOARD IKUMAR
ICS COMM-662/2020 IMANJU JAIN VS. DEEPAKSAROJ KUMAR SINGH[19.02.2020 INO 16.09.2023 1305 ICONTESTED  f------ e ISuit for Recovery
[KUMAR GUPTA JAND ATUL KUMAR]|
IAGGARWAL
MP COMM-7/2021 [IDINESH GOEL VS. CAPFLOATY.N. PATHAK ANDI04.02.2021 INO 16.09.2023 54 ICONTESTED ~ |------- — [Peition U/s 34 of]
[FINANCIAL SERVICES LTD. ISHIVANG BANSAL |Arbitration &
Conciliation Act.
1996
ICS COMM-1053/21 [MARION BIOTECH PVT. LTD. VS/VIVEK SINGH AND SONIA23.03.2021 [YES 27.09.2023 18 ICONTESTED  |---- - ISuit for Recovery
IBRAWN LABORATORIES LTD. ISHARMA
IDR. KAMINI LAU, DISTRICTICENTRAL MP (COMM.)/45/2021 [SUSHILA DEVI Vs CAPRI GLOBALSH VISHWINDRA VERTAM|0o7-07-2021 (0] 02-09-2023 768 (Contested INIL [NIL 134
WUDGE (COMMERCIAL COURT)-02 ICAPITAL LIMITED
ICS (COMM)/357/2022 [UMESH JAIN Vs NORTH DELHISH VIDYA SAGAR 131-01-2022 [NO 14-09-2023 559 IContested [NIL [NIL IRECOVERY
[MUNICIPAL CORPORATION
ICS (COMM)/42/2021 [HYDROTECH MARKETING P LTD[SH GHANSHYAM DASS lo5-01-2021 INO 15-09-2023 55 IContested INIL INIL IRECOVERY
[Vs SURENDER KUMAR
3 [SH. ILLA RAWAT, DISTRICICENTRAL ICS (COMM)/1028/2022 [TARUN KUMAR JAIN VS [HEMANT GUPTA |06-04-2022 [NO 04-09-2023 516 IDECREE o ISUIT FOR|
WUDGE, (COMMERCIAL COURT)| INORTH DELHI MUNICIPAL IRECOVERY
03, TIS HAZARI COURT, DELHI ICORPORATION
MS ANURADHA SHUKLAICENTRAL ICS (COMM)/2646/2022 [UMESH TYAGI ..... ISH. AKHIL RANA 7.12.2022 [NO 22.09.2023 289 DAYS |CONTESTED [NIL [NIL IRECOVERY OH
[BHARDWAJ, DISTRICT JUDGE, IMONEY
ICOMMERCIAL COURT-04
ICS DJ/155/2022 [MUKESH KUMAR YADAV .. ISH. VINAY CHADDA 10.02.2022 [YES 25.09.2023 592 DAYS |CONTESTED [NIL INIL RECOVERY OH
IMONEY
5 [SH. UMED SINGH GREWAIJCENTRAL [NIL
IDISTRICT JUDGE (COMMERCIAL]
ICOURT)-05
IMS. BARKHA GUPTA, DISTRICT[CENTRAL NIL
WUDGE, (COMMERCIAL COURT)
[MS. KAVERI BAWEJA, DISTRICT|ICENTRAL I5271/21 [SWASTIC INFRA VSSHIVAM SINGH 15-12-2021 (6] 22-09-2022  |277 DAYS  |CONTESTED |NIL INIL INIL
WUDGE, COMMERCIAL COURT-07 TEXMACO RAIL AN




Court District

H. AMIT KUMAR, DISTRIC
WUDGE, COMMERCIAL COURT-08
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Respondent Name

VSAdvocate
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of Act Section
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execution of
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date

of

9 [SH. DEEPAK GARG, DISTRICT|Central contested - - -
WUDGE, COMMERCIAL COURT-09
ISH. SUMIT GUPTA
[Vs
ICS (COMM)/1383/2022 IM/S. AMIT ELECTROSTAT - 31-05-2022 - 20-09-2023 477,
contested - - -
[UNION BANK OF INDIA
Vs
ICS (COMM)/118/2023 IM S HOSIERY - 19-01-2023 - 27-09-2023 251
1o [SH. AJAY PANDEY, DISTRICI|Central ICS (Comm) 4158/2021 [CICI BANK LTD Vs AJAY]| 16-10-2021 INO [11-09-2023 1695 [UNCONTESTE
WUDGE, COMMERCIAL COURT [KUMARI ID
ICS (Comm) 1091/2021 M/S SARDARI LALAND| |26-07-2023 INO [11-09-2023 u7 [UNCONTESTE
ICOMPANY Vs M/ ID
[BMPENGINEERING PVTLTD
ICS (Comm) 1527/2020 IMAXCURENUTRAVEDICS LTDVs| l22-10-2020 INO [12-09-2023 055 [UNCONTESTE
THE NEW INDIAASSURANCE ID
ICO,.LTD.
ICS (Comm) 751/2021 [[CICI BANK LIMITEDVs SATISH 3-03-2021 [NO 14-09-2023 925 [UNCONTESTE
D
ICS (Comm) 361/2023 [PUNJAB AND SINDBANK Vs [25-02-2023 [NO 25-09-2023 [212 [UNCONTESTE
ISAJJAN ARORA ID
ICS (Comm) 559/2022 [[CICI BANK LIMITEDVs BHARAT| 10-02-2022 INO 25-09-2023 592 [UNCONTESTE
ISINGH ID
ICS (Comm) 4619/2021 M/S D S DIGITAL PVTLTD Vs 9-11-2021 INO 26-09-2023 1686 [UNCONTESTE
ISAINT XAVIER HIGHSCHOOL ID
ICS (Comm) 4969/2021 [[CICI BANK LTD Vs SANDEEP| [26-11-2021 [NO 27-09-2023 1670 [UNCONTESTE
[MANDAL ID
ICS (Comm) 3835/2021 [[CICI Bank Vs KISHANA RAM 130-09-2021 INO 27-09-2023 727 [UNCONTESTE
ID
ICT Case 617/2016 ISONAL SHARMA Vs ABHINAV| b4-09-2013 INO 01-09-2023 B629 ICONTESTED
ISHARMA
[Exe (Comm) 354/2022 IM/S BAJAJ FINANCELIMITED Vs 14-12-2022 INO [19-09-2023 1279 [UNCONTESTE
ISHRI SATPNEUMATICS D
[Exe (Comm) 187/2022 [HDFC BANK LTD Vs ANUJ YADAV 5-04-2023 INO 23-09-2023 171 [UNCONTESTE
D
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[

Act Section

[Exe (Comm) 76/2022 [HDFC BANK LTD. Vs JYOT! l06-02-2023 23-09-2023 229
[PRASAD
1 [SH. SANJAY SHARMA, DISTRICT|Central ICS (COMM)/1225/2023 IATTECHI HOUSE THROUGH ITS| l05-09-2023 INO [22-09-2023 17 [UNCONTESTE [NA [NA INA
WUDGE, COMMERCIAL COURT [PARTNER SH RAKESH KUMAR V| ID
[UPASNA KUMAR
ICS (COMM)/3733/2021 [[CICI BANK LIMITED Vs HARI| [27-09-2021 INO 25-09-2023 709 [UNCONTESTE [NA [NA INA
INIWAS ID
ICS (COMM)/237/2021 [ICICI Bank Vs ANJALI BHATIA [21-01-2021 INO 25-09-2023 728 [UNCONTESTE [NA INA INA
ID
ICS (COMM)/4150/2021 [CICI BANK LTD Vs SUNI[ 16-10-2021 INO 25-09-2023 977 [UNCONTESTE [NA INA INA
IKUMAR ID
ICS (COMM)/2979/2021 [[CICI BANK LIMITED Vs SALMAN I26-08-2021 INO 27-09-2023 762 [UNCONTESTE [NA INA INA
ID
12 [SH. RAVINDER BEDI, DISTRICT|Central INIL
WUDGE, COMMERCIAL COURT
h3 [SH. SANJEEV KUARM SINGH,Central INIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT
4 ISH. DINESH BHATT, DJWest ICS (COMM)/609/2019 M/S PUJA FILLING STATION VsPAYAL MITTAL(P), l20-12-2019 ) 04-09-2023 1354 IContested INil INil [Recovery of Money-|
((COMMERCIAL COURT)-01 [M/S POWER PLUS 6
ICS (COMM)/265/2022 [CANARA BANK  ERSTWHILEVandana Bhatia(P), 6-04-2022 no 05-09-2023 517 IContested INil INil [Recovery of Money-|
ISYNDICATE BANK Vs PRIYANK] 6
[SHARMA PROP PINTO
INDUSTRIES
ICS (COMM)/512/2021 IMR DINESH KHANNA PROP M/SINAGENDER KUMAR}]28-10-2021 no [14-09-2023 686 (Contested INil INil [Recovery of Money-|
ISHIVA TIMBER TRADERS Vs M/S[YADAV(P),
IRAMESTH CONSTRUTION PVT]
[LTD
ICS (COMM)/38/2018 IMUKESH MARWAHA Vs SUMESHABHIMANYU SHARMA(P), |20-11-2018 ] [15-09-2023 1760 IContested INil INil [Recovery of Money-|
WADHWA 6
5 |MS. HEMANI MALHOTRA [West ICiv DJ/562/2018 IM/S MRK IMPEX PVT LID Vs M/SAVDESH BHAKTA [11-05-2018 INO [18-09-2023 1945 DAYS |contested INIL INIL Recovery off
IDISTRICT JUDGE (COMMERCIAL [KUMAR ENGINEERING| oney/commercial
ICOURT)-02 ICORPORATION uit
ICS (COMM)/78/2020 ICONTINENTAL  ENGINEERING[KAPIL KHER l03-02-2020 INO 04-09-2023 1304 DAYS |contested INIL INIL [Recovery off
ICORPORATION Vs BAJAJ| oney/commercial
IALLTANZ GENERAL INSURANCE| uit
ICOMPANY LTD
MP (COMM.)/7/2021 ISH DEEPAK KUMAR Vs SOUTH[KISHAN DUTT SHARMA  [|11-02-2021 INO 01-09-2023 1939 DAYS  [contested INIL INIL [U/S 34
[DELHI MUNICIPAL IARBITRATION ACT
ICORPORATION (SDMC)
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[

ICS (COMM)/151/2021 IM/S ABLE INDUSTRIES VsSNARESH SHARMA 27-09-2023 940 DAYS  |contested [Recovery off
UNITA ARORA [money/commercial
lsuit

6 [SH. DIG VIJAY SINGH, DISTRICT|West INIL
WUDGE (COMMERCIAL COURT)-03

n7 [SH. SANJAY JINDAL, DISTRICT|West ICS (COMM)/29/2019 JASHISH SETHI Vs M/S KBSH PVT| 7/02/19 [No 23/09/23 1689 IDECREED 23/09/23 [Nil INil
WUDGE (COMMERCIAL COURT) LTD.

ICS (COMM)/682/2021 IM/S AJAY PAINTS Vs M/ l22/12/21 [No 23/09/23 640 IDECREED 23/09/23 INil INil
IGARUDA CONSTRUCTION AND|
[ENGINEERING P. LTD.

ICS (COMM)/195/2022 ICENTRAL BANK OF INDIA Vs 7/03/22 [No 26/09/23 1568 IDECREED 26/09/23 INil INil
ISHRI YASH PAL SINGHLA

18 [SH. AJAY GUPTA, DISTRICT|West [NIL
WUDGE (COMMERCIAL COURT)

19 [SH. NARESH KUMAR MALHOTRA, West ICS (COMM)/135/2019 ISTATE BANK OF INDIA Vs M/S| 1/05/19 [NO 16/09/23 1599 lcontested INIL [NIL [Recovery off
[IDISTRICT JUDGE (COMMERCIAL] IAGGARWAL TRADERS [money/commercial
ICOURT) lsuit

20 [SH. ANURAG SAIN, DISTRICTINEW DELHI MP(COMM)46/2021 [MR. SUMER SINGH VERSUSDINESH CHANDRAPR6.03.2021 INO 01.09.2023 1889 IALLOWED IN/A IN/A [U/S 34
WUDGE (COMMERCIAL COURT)-01 IPAISALO DIGITAL LTD. [TRIPATHI

IOMP(COMM)116/2021 [PANINI TIWARI [SH. PUNEET BAJAJ l01.12.2021 INO [11.09.2023 1649 IALLOWED IN/A IN/A [U/S 34
[EX.(COMM)96/2022 [M/S BANSAL CONSTRUCTION CO[SYED WASIF HAIDER 26.07.2022 INO [23.09.2023 24 [DISPOSED OHN/A IN/S [EXECUTION
[VERSUS UNION OF INDIA IBEING IPETITION
ISATISFIED

21 [SH. SANJEEV AGGARWAL,| ICS (COMM.) 146 / 2022 ICANARA BANK VS. PINKIMR. AKSHAY JUNEJA 8.02.2022 [NO 01.09.2023 571 IDECREED INA [NA ISUIT FOR|
[DISTRICT JUDGE (COMMERCIAL [BANSAL PROP. MS SHRIJI FAB| IRECOVERY
ICOURT)-02 IMART

ICS (COMM.) 341 / 2022 JAURIGAIN CONSULTANTS PVT[MR. ANUJ PETHIA 11.04.2022 INO 02.09.2022 1569 IDECREED INA INA [SOIT FOR|
[LTD. VS. AKASH VIJAY KABRA IRECOVERY
ICS (COMM.) 649 / 2021 ICANARA BANK VS. GULZARIMR. YUDHISHTER}]21.12.2021 INO 05.09.2022 24 IDECREED INA INA U/S - 34 OH
[LAL ISHRAMA IARBIRATION ANDj
ICONCILIATION ACT]
1996
22 [SH. VINEETA GOYAL, DISTRICI] IOMP (I) (COMM.)/43/2023 DWEN TECHNOLOGIESROHIT GOUR l03-06-2023 INO 01-09-2023 9o IDISPOSED INA [NA ISection 9 of]
WUDGE (COMMERCIAL COURT)-03 [PRIVATE LIMITED Vs FORTE| |Arbitration &
[FURNITURE PRODUCTS INDIA| IConciliation Act
[PVT. LTD. 1996
MP (I) (COMM.)/44/2023 M/S FORTE FURNITUREVIVEK PATHAK 3-06-2023 INO 01-09-2023 10] IDISPOSED INA INA [Section 9 off
[PRODUCTS INDIA PVT LTD Ve |Arbitration &
IM/S ODWEN TECHNOLOGIES| IConciliation Act.
[PRIVATE LIMITED 1996




Court District Petitioner Name VSAdvocate Date ofWhether Urgent ReliefDate ofDays  forNature ofDate of executionNumber ofAct Section
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Insitution Mediation (Contested / execution of
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IOMP (I) (COMM.)/66/2023 [SCS ENTERPRISES Vs UNION OFSUJATA KASHYAP b5-08-2023 [18-09-2023 g PETITION Section 9 of]
[[INDIA IDISMISSED |Arbitration &
IConciliation Act.
1996
IOMP (COMM.)/27/2022 [PRABHAKAR SHETTY Vs PNBAMIT SINGH 09-02-2022 INO [27-09-2023 595 [PETITION INA INA ISection 34 of]
[HOUSING FINANCE LTD IALLOWED |Arbitration &
IConciliation Act.
1996
23 [SH. PREM KUMAR BHARTWALSOUTH ICS (COMM)/161/2022 IM/S YOKOHAMA INDIA PVT|Sh RK Ruhil 4618 [NO 25-09-2023 576 IContested INA [NA Suit for Recovery
IDISTRICT JUDGE (COMMERCIAL ILIMITED Vs M/S INDIAN TYRE
ICOURT)-01 [HOUSE
ICS (COMM)/3/2022 IM/s REDEFINE ONLINE EXPRESS[Sh Kshitiz Mabhipal 4564 INO 27-09-2023 32 IContested INA INA Suit for Recovery
IOPC P LTD Vs M/s TRINITY]
ICONSULTANTS
ICS (COMM)/424/2022 [M/s TRINITY CONSULTANTS VsfSh Vasanth Rajasekaran ka757 INO 27-09-2023 k39 IContested INA INA Suit for Recovery
IM/s REDEFINE ONLINE EXPRESS|
[OPC P LTD
24 [MS. ANURADHA SHUKLASOUTH INIL
IBHARDWAJ, DISTRICT]|
WUDGE(COMMERCIAL COURT)
25 |SH. SANDEEP YADAV South MP(COMM)/16/2019 [UNION BANK OF INDIA VS[Mr. Sumit Kumar Vats 13738 o 5192 1454 IContested A INA [Petition Undeq]
[IDEVENDRA KUMAR GUPTA Section 34
ICS(COMM)/325/2020 IGRAPES DIGITAL PVT. LTD. VS[Ms. Mamta Saini 4130 o 5190 1060 IContested A INA [Recovery Suit
[NAYATI HEALTHCARE  AND|
IRESEARCH PVT. LTD.
ICS DJ/258/2019 /S RESOLUTION VS M/S APEXMr. Prafful Jindal 3578 No 45181 1603 IContested INA INA [Recovery Suit
ICARDIAC SERVICES AND ANS.
26 [SH. RAJEEV BANSAL [South IOMP (COMM.)/20/2022 [THROOUGH ITSJULFIKER ALI P.S. [26-04-2022 [YES 05-09-2023 17 [Contested IN/A IN/A IN/A
IREPRESENTATIVE
[MR. ATUL DWARKA PRASAD|
JOSHI Vs ARCHANA CHADHA
[OMP (COMM.)/21/2022 IM/S. GALAXY ENTERTAINMENT{JULFIKER ALI P.S. 30-04-2022 [YES 05-09-2023 ko3 IContested IN/A [N/A IN/A
[CORPORATION  LIMITED Vg
INEELAM NAYYER AND ORS.
IOMP (COMM.)/42/2022 M/S REDEFINE ONLINEKSHITIZ MAHIPAL 1-08-2022 [YES 14-09-2023 koo IContested IN/A IN/A IN/A
[EXPRESS (OPC) PVT. LTD. Vs M/S|
CASA2STAYS PRIVATE LTD.
[OMP (COMM.)/47/2022 [SWAPNAVED PROPERTIESD.K. PANDEY 6-09-2022 [YES 20-09-2023 379 IContested IN/A IN/A IN/A
IPRIVATE LTD Vs RELIGARE|
[HOUSING DEVELOPMENT]|
IFINANCE CORP LTD
ICS (COMM)/322/2022 ICANARA BANK Vs VIJAY KUMARANSHUMAN SHRIVASTVA [21-05-2022 INO 13-09-2023 8o IContested IN/A IN/A IN/A
JAND ANR.
MP (COMM.)/16/2023 IKAUSAR ISMAIL Vs M/SISHRESHTH NANDA |25-03-2023 [YES 16-09-2023 175 IContested IN/A IN/A IN/A
[MAHINDRA AND MAHINDRA
[FINANCIAL SERVICES LTD
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28 [MS. NEELAM SINGH, DISSTRICTSOUTH-EAST INIL
WUDGE
29 |[SH. AJAY KUMAR JAIN ISOUTH-EAST ICS (COMM)/125/2020 NDIAN SURGICALISAURABH SHARMA _ |26/02/20 [YES 19/09/23 1302 [CONTESTED |- N [
QUIPMENT CO. PVT LTD Vs|
WR COMPLIANCE
ICS (COMM)/306/2020 IVANDANA KAPURIA Vs D.D.KAPIL GUPTA I28/10/20 [YES 25/09/23 1062 ICONTESTED | - S
[PRADHAN AND COMPANY|
[PVT LTD
ICS (COMM)/279/2022 [UCO BANK Vs MRS. SUDESH [Binay kumar Mishra 14/03/22 [YES 19/09/23 544 ICONTESTED | - S
30 |[MS. ANU GROVER BALIGA ISOUTH-EAST INIL
31 |[SH. BHUPESH KUMAR ISOUTH-EAST INIL
132 |MS NIRJA BHATIA ISOUTH-EAST INIL
33 |SH. RAJESH KUMAR SINGH [SOUTH-EAST INIL
134 [SH. SANJAY SHARMA-T [EAST ICS COMM.NO. 305/2022 [THE LEATHER LAUNDARY PVIJSUNIL KUMAR YADAV [06-10-2022 INO 04-09-2023 268 ICONTESTED  |NIL [NIL IRECOVERY
ILTD V/S KAPIL MATHURE IAND H. REHMAN
ICS COMM.NO.181/2022 IRAHUL SINGH V/S APEX DREAMINILENDU VATSYAYAN06-06-2022 [NO [13-09-2023 163 ICONTESTED |NIL [NIL IRECOVERY
[HOMES PVT. LTD JAND AMIT PUNJ
ICS COMM.NO. 211/2021 ICANERA BANK V/S A.K. MISHRA [MANOJ KUMAR ARORA [20-11-2011 INO 18-09-2023 1653 ICONTESTED  |NIL INIL IRECOVERY
IAND SHUBHAM PANDEY
ICS COMM.NO.294/2022 [SANTOSHI HYVOLTJPAVIT SINGH AND K.PJo20-09-2022  [NO [25-09-2023 371 ICONTESTED _ |NIL INIL RECOVERY
[ELECTRICLAS PVT.LTD. VS. ANILJSINGH
[THAKUR
B5 [SH. CHANDRA SHEKHAR,[EAST INIL
[DISTRICT JUDGE, COMMERCIAL
ICOURT-02
136 [SH. SANJEEV KUMAR MALHOTRA NORTH EAST ICS-244/2021 RIJ BHUSHAN SHARMA VS.[SANDEEP TYAGI 106.10.2021 [Fmmmmmmmm 15.09.2023 709 ISETTLED IN}--------  |e=emeeeee
IDISTRICT JUDGE (COMMERCIAL)- ISHI SHARMA EDIATION
01
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for
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Settled)

ofDate of executionNumber
of decree days
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[

WUDGE (COMMERCIAL)

IRATTAN INDIA FINANCE PVT|
ILTD

13 H. BRIJESH KUMAR, DISTRIC ICS(COMM) 480/2020 NU RANI VS MAMTA RANI [Rajesh Jain, 09-09-2020 (02.09.2023 1093 DAYS IDISMISSE [RECOVERY
WUDGE, (COMMERCIAL COURT) D OF MONE
FCOMMERCI
A COUR
ACT,
38 |[MS. KIRAN BANSAL, DISTRICT] INIL
WUDGE, (COMMERCIAL COURT)
139 [SH. SURENDER S. RATHI [OMP (COMM)/12/2023 [HIMANSHU JAIN, sole proprietoro1-04-2023 1-04-2023 02-09-2023 154 [DISMISSED [Recovery
f M/S PREMIUM BUILDERS Vs
[EAST MUNICIPAL CORPORATION|
OF DELHI, Through its|
[Commissioner,
ICS (COMM)/524/2022 [UNION BANK OF INDIA Vs M/SJ16-09-2022 16-09-2022 05-09-2023 1354 IDECREED  [Recovery
[MESKOTEL
ICS (COMM)/38/2023 M/S KAPOOR BOOK[]23-01-2023 I23-01-2023 [22-09-2023 242 IDECREED  [Recovery
IDEPOTTHROUGH ITS)
IPROPRIETOR Vs M/S A.A. BOOK|
IGALLERYTHROUGH ITS
[PROPRIETOR
[OMP (COMM)/10/2022 IBHAWAR SINGH AND ANR. Vs27-07-2022 l27-07-2022 23-09-2023 23 JALLOWED |[Recovery
IM/S SHREE ANK FINHOLD PVT|
ILTD.
ICS (COMM)/576/2022 INIKE INNOVATE CV Vs Sukhmeetf17-10-2022 17-10-2022 [25-09-2023 1343 IDECREED
|Singh
MP (COMM)/5/2022 [UNION OF INDIA Vs RAM SINGH [28-05-2022 [28-05-2022 [27-09-2023 87 IDISMISSED
40 |SH. REETESH SINGH ICS (COMM)/344/2022 [SHREE KAMADGIRﬂfiupendev Sharma(P), 21-05-2022 l04-09-2023 It yr 3 months 16DECREED  [Suits for
IENTERPRISES PVT LTD Vs HDF( [days recovery  and|
IBANK LIMITED [Damages--73
ICS (COMM)/137/2021 [SANDEEP VERMA Vs SUDESH[VISHESH VERMA(P), 4-03-2021 [21-09-2023 2 yrs 6 monthgDISMISSED |[Civil Procedure]
IKUMAR GUPTA 21 days ICode 1908
IRECOVERY
ICS (COMM)/185/2023 IVEK GOYAL Vs DEVENDRAICOUNSEL(P), 3-04-2023 [22-09-2023 15 months 22IDISMISSED [Suits for
[INATH GUPTA days recovery an
[Damages--
ICOMM
ICS (COMM)/327/2022 [VIVEK GOYAL Vs DEVENDRAANKUR SINGHAL(P), 11-05-2022 [22-09-2023 it yr 4 months 14DECREED [Civil Procedure]
INATH GUPTA days ICode 1908-
ICPC
ICS (COMM)/278/2023 [PUNJAB NATIONAL BANK|Naveen Sirohi(P), [27-05-2023 27-09-2023 k4 months 03DECREED [Recovery off
THROUGH ITS AUTHORIZED| [days IMoney--151
IREPRESENTATIVE MR
JABHISHEK KUMAR Vs
[PRASHASTT ARORA
ICS (COMM)/54/2023 ICANARA BANK Vs DOLI IRISHI CHAWLA(P), 2-02-2023 27-09-2023 [7 months 27DECREED [Civil Procedure]
ays ICode 1908
ICOMMERCIAL
ICOURTSACT
41 |SH. GURDEEP SINGH, DISTRICI[NORTH-WEST MP(COMM)/7/2021 [MANOJ SHARMA AND ORS VSVIVEEK SHOKEEN 06.04.2021 01.09.2023 873 ICONTESTED|U/S 34
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IOMP(COMM)/22/2019 IM/S DHARAMVIR IG.L.VERMA l04.06.2019 02.09.2023 1546 ICONTESTED|U/S 34
COMPANY VS D.D.A
42 |[SH.VINOD YADAV ICS(Comm)/337/22 [Nilson Pharmaceuticals Vs. Akshay[Sunil Sehrawat 14.07.22 21.09.23 32 [Decreed
[Bhardwayj.
43 [SH. VIRENDER BHATT, DISTRICT|North [NIL
WUDGE (COMMERCIAL COURT)
44 [|SH. PANKAJ GUPTA, DISTRICTSOUTH WEST INIL
WUDGE (COMMERCIAL)
45 [MS. SAVITA RAO, DISTRICT] ICS(Comm)/ 130/2020 [M/S HNS ENTERPRISES Vs M/S[Sh. Paras Aggarwal I29/08/2020 05/09/2023 1102 IDecreed [Recovery ofiNIL 837 INIL
WDUGE, COMMERCIAL COURT-02 IGENMEDIC HEALTHCARE PVT| IMoney
[ILTD
[Ex (Comm) /274/2022 IGLIMPSE ELECTRONICS PVT LTD[Sh. VINOD KUMAR RAT ~ |16/11/2022 20/09/2023 1308 |Allowed [Execution [NIL 1413 NIL
S VECTOR PROJECTS PVT LTD
MP (Comm) /25/2022 ISAPNA  SAINI VS  DEWAN|Sh. Abhimanyu Sharma l22/07/2022 20/09/2023 k25 [Petition Section 34 ofNIL 429 INIL
[HOUSING FINANCE| |Allowed |Arbitration &
ICORPORATION LIMITED (Conciliation Act
MP (Comm) /12/2022 [UONION OF INDIA VS M/§|S—H.A1vind Gupta 18/05/2022 22/09/2023 o2 [Petition Section 34 ofNIL 1418 INIL
[MANISH BUILDWELL |Allowed |Arbitration &
[ENGINEERS BUILDERS  AND| (Conciliation Act
ICONTRACTORS
IOMP (Comm) /13/2022 IUNION OF INDIA VS M/§|—SHAArvind Gupta 18/05/2022 22/09/2023 o2 [Petition Section 34 ofNIL 1399 INIL
MANISH BUILDWELL IAllowed |Arbitration &
[ENGINEERS BUILDERS AND| IConciliation Act
ICONTRACTORS
ICS (Comm)/72/2019 [M/S CORNELL OVERSEAS PVT|Sh. Nalin Tripath 17/05/2019 27/09/2023 1589 [Decreed [Recovery ofNIL 1376 INIL
LTD VS M/S ON TIME Money
[INTERNATIONAL LOGISTICS (P)|
[LTD AND ORS
[OMP (Comm) /19/2022 [KANTA DEVI AND ORS vs YESSSh. Balram 4/06/2022 06/09/2023 59 [Petition Section 34 ofNIL 1367 INIL
[BANK LIMITED |Allowed |Arbitration &
IConciliation Act
46 [SH. RAKESH SYAL, DISTRICT] ICS COMM-03/2023 ICANARA BANK VS JAGDAMBAREKHA RUSTAGI 2.01.2023 22.09.2023 263 [DECREED |RECOVERY OFNIL INIL INIL
WUDGE, COMMERCIAL COURT-03 ISTEEL IMONEY-37
ICS COMM-118/2021 ICANARA BANK VS RUTVI HOMES [CHITRA SOBTI [20.03.2021 26.09.2023 019 [DECREED INIL INIL INIL
ICS COMM-452/2022 ISTATE BANK OF INDIA VS[VAISHALI I21.09.2022 26.09.2023 1370 [IDECREED |RECOVERY OFNIL INIL INIL
TKRAM SINGH IMONEY-37
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ICS COMM-458/2022 [RITA SHARMA VS AMIT MITTAL [SHASHANK SHARMA 126.09.2022 27.09.2023 1366 [DECREED |RECOVERY O!
IMONEY-37
ICS COMM-89/2022 [BANK OF BARODA VS PUROSHWETA BAKSHI 05.03.2022 27.09.2023 571 [DECREED |RECOVERY OFNIL INIL INIL
[ENTERPRISES [IMONEY-37
[CS COMM-134/2023 [FUJI FILM INDIA VS MR ABHAY[SHRESHTHA KUMAR 24.03.2022 [27.09.2023 552 [DECREED |[RECOVERY OHNIL INIL INIL
[PRATAP SINGH [IMONEY-37
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